
List of cases in which Electronic Service of process has taken place during the month of May 2024

Court District Case Type Case No. Advocate

1 CENTRAL NIL

2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL NIL

5 CENTRAL NIL

6 CENTRAL NIL

7 CENTRAL NIL

8 Central NIL

9 Central CS 18-03-2024 9911998109 27.05.2024

Sr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

SH. SANJEEV KUMAR AGGARWAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-01

SH. RAJESH KUMAR GOEL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, COMMERCIAL  
COURT-04

SH. UMED SINGH GREWAL 
DISTRICT JUDGE (COMMERCIAL 
COURT)-05

SH. NIKHIL CHOPRA,  DJ COMM-
06 TIS HAZRI COURT CENTRAL 
DELHI

SH. MUKESH KUMAR GUPTA, 
DISTRICT JUDGE, COMMERCIAL 
COURT-07

SH. AMIT KUMAR, DISTRICT 
JUDGE, COMMERCIAL COURT-08

SH. DEEPAK GARG, DISTRICT 
JUDGE, COMMERCIAL COURT-09

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

CS 
(COMM)/37
9/2024

M/s Sun Micro 
Invit Pvt Ltd 
Through Its Ar 
Vs M/s Sumeru 
Verde 
Technologies 
Pvt Ltd 
Through Its 
Md/ Ar

YASHPRE
ET SINGH

LAYWER.Y
ASHPREE
T@GMAIL.
COM



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

9 Central

CS 27-01-2024 9268300000 22.05.2024

CS 22-04-2024 9811126091 16.05.2024

10 Central 307 Civil 07-12-2023 9873721515 07-05-2024

307 Civil 22-12-2023 9999320409 09-05-2024

11 Central 310 CS (COMM) 21-12-2023 04.05.2024

310 CS (COMM) 10-04-2024 04.05.2024

310 OMP (I) (COMM) 09-08-2023 06.05.2024

310 OMP (I) (COMM) 01-05-2024 07.05.2024

310 CS (COMM) 01-05-2024 07.05.2024

SH. DEEPAK GARG, DISTRICT 
JUDGE, COMMERCIAL COURT-09

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

CS 
(COMM)/15
9/2024

Beauty Art 
Prints India Pvt 
Ltd Vs Vishnu 
Proprietor Of 
Shree Je 
Textiles

BHARAT 
GUPTA

bharat.gupt
akca@gmai
l.com

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

CS 
(COMM)/48
7/2024

Kartikay Impex 
Private Limited 
Vs Enkay Foam 
Private Limited

ANKUR 
SINGHAL

ankursingh
aladvocate
@gmail.co
m

SH. AJAY PANDEY, DISTRICT 
JUDGE, COMMERCIAL COURT

CS 
(COMM)/15
60/2023

SHAMAN 
AGGARWAL 
Vs SYED 
MOHAMMED 
RAFI

VARUN 
GUPTA

varungupta
.adv@gmail
.com

CS 
(COMM)/16
32/2023

Vani Prakashan 
Group Vs 
Digibook 
Technologies 
Pvt. Ltd.

Ritwik 
Parikh

ritwikoff@
outlook.co
m

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

CS (COMM)/1628/2023 Amir Chand 
Jain Prop Of 
Roop Chand 
Amir Chand 
Jain Vs M/s 
Rajdeep Paper 
House And Anr

Himanshu 
Verma

CS (COMM)/453/2024 N T Bloomfield 
Enterprises 
Though Its 
Partner Neeraj 
Jain Vs 
Rameshwar 
Dutt Singh

RITESH 
SAXENA

CS (COMM)/1138/2023 SHRI SAMEER 
SETH Vs K K 
ENTERPRISES

KISHORE 
KUMAR 
SRIVASTA
VA

OMP (I) (COMM.)/425/2024 TATA 
MOTORS 
FINANCE LTD. 
Vs EXPORT 
KING 
PRIVATE LTD 
1336

MAYANK 
MAHAJA
N

OMP (I) (COMM.)/429/2024 TATA 
MOTORS 
FINANCE LTD. 
Vs JIYA 
ASSOICATES 
2657

MAYANK 
MAHAJA
N
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Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

11 Central

310 OMP (I) (COMM) 01-05-2024 07.05.2024

310 CS (COMM) 01-05-2024 07.05.2024

310 CS (COMM) 01-05-2024 07.05.2024

310 CS (COMM) 01-05-2024 08.05.2024

310 CS (COMM) 22-04-2024 08.05.2024

310 OMP (I) (COMM) 28-02-2024 08.05.2024

310 CS (COMM) 26-10-2020 13.05.2024

310 CS (COMM) 03-05-2024 14.05.2024

310 OMP (I) (COMM) 26-11-2021 15.05.2024

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

OMP (I) (COMM.)/428/2024 TATA 
MOTORS 
FINANCE LTD. 
Vs AKASH 
KANSAL 8223

MAYANK 
MAHAJA
N

OMP (I) (COMM.)/424/2024 TATA 
MOTORS 
FINANCE LTD 
Vs RAJKESH 
MEGH SINGH 
1237

MAYANK 
MAHAJA
N

OMP (I) (COMM.)/426/2024 TATA 
MOTORS 
FINANCE LTD. 
Vs MOHIT 
RAJBIR 1964

MAYANK 
MAHAJA
N

OMP (I) (COMM.)/427/2024 TATA 
MOTORS 
FINANCE LTD. 
Vs DEVENDRA 
BABU 5111

MAYANK 
MAHAJA
N

OMP (I) (COMM.)/348/2024 TATA CAPITAL 
LTD. Vs 
MANVENDRA 
SINGH

ANISH 
BHOLA

CS (COMM)/313/2024 STATE BANK 
OF INDIA Vs 
RAJESH 
PANDEY

VARUN 
CHANDIO
K

CS (COMM)/1557/2020 ICICI BANK 
LIMITED Vs 
SUPARNA 
GHOURI

HEMANT 
GUPTA

CS (COMM)/559/2024 SHYAM LAL 
Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI

satyendra 
kumar 
singh

CS (COMM)/4976/2021 M/S ICICI 
BANK 
LIMITED Vs 
SUVEER 
SRIVASTAVA

CHETNA 
BHALLA
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Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
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Petitioner 
Name VS 
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Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

11 Central

310 OMP (I) (COMM) 05-10-2021 15.05.2024

310 OMP (I) (COMM) 26-04-2024 16.05.2024

310 CS (COMM) 24-04-2024 16.05.2024

310 OMP (I) (COMM) 10-08-2023 16.05.2024

310 CS (COMM) 07-05-2024 18.05.2024

310 OMP (I) (COMM) 30-10-2021 18.05.2024

310 CS (COMM) 21-12-2023 18.05.2024

310 CS (COMM) 23-12-2021 20.05.2024

310 CS (COMM) 02-02-2024 20.05.2024

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

CS (COMM)/3968/2021 HARSH 
CLEAN DHAN 
PVT LTD Vs 
RISHABH 
ENTERPRISES 
AND ANR

KAPIL 
KHER

OMP (I) (COMM.)/375/2024 HDFC BANK 
LTD Vs 
SHADAB 
MALIK AND 
ANR

ANISH 
BHOLA

OMP (I) (COMM.)/358/2024 HDFC BANK 
LTD Vs 
DARSHAN 
RATHI

ANISH 
BHOLA

CS (COMM)/1143/2023 RAJA RAM 
JHAWAR 
PROP 
JHAWAR 
FOOD GRAINS 
Vs AMAN 
KUMAR PROP 
OF M/S 
BABITA AND 
SONS

SURENDE
R KUMAR 
TYAGI

CS (COMM)/569/2024 M/S NEW 
NORTHWAYS 
TRANPORT 
ORGANISATIO
N AND ANR Vs 
M/S 
SHAYONA 
HEALTH AND 
HYGIENE 
CARE 
PRODUCT 
AND ANR.

PRIYANK
A VERMA

CS (COMM)/4425/2021 GIRNARSOFT 
AUTOMOBILS 
PVT LTD Vs 
PALWINDER 
SINGH 
SANDHU

Lalit 
Kumar 
Pandey

CS (COMM)/1628/2023 Amir Chand 
Jain Prop Of 
Roop Chand 
Amir Chand 
Jain Vs M/s 
Rajdeep Paper 
House And Anr

Himanshu 
Verma

CS (COMM)/5523/2021 SPACE4 
BUSINESS 
SOLUTION 
PVT. LTD. Vs 
DEPARTMENT 
OF TRADE 
AND TAXES 
GNCT OF 
DELHI AND 
ANR

DURGESH 
S GUPTA

CS (COMM)/187/2024 Ashish Papers 
Pvt Ltd Vs 
Shree Om 
Packers

Surendra 
Mohan 
Gupta
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Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

11 Central

310 CS (COMM) 24-04-2024 20.05.2024

310 CS (COMM) 06-03-2024 20.05.2024

310 CS (COMM) 20-10-2020 20.05.2024

310 CS (COMM) 18-10-2022 22.05.2024

310 CS (COMM) 04-05-2024 27.05.2024

310 CS (COMM) 09-01-2024 28.05.2024

310 CS (COMM) 08-01-2021 28.05.2024

310 CS (COMM) 26-11-2018 28.05.2024

310 CS (COMM) 08-02-2019 28.05.2024

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

CS (COMM)/508/2024 RAJESH 
BEARING PVT. 
LTD Vs TRN 
ENERGY PVT. 
LTD

KUNAL 
RAWAT

CS (COMM)/337/2024 R K 
Manchanda Vs 
Mewar High 
Tech 
Engineering 
Limited

BHUPEND
ER 
SHARMA

CS (COMM)/1516/2020 ICICI Bank Ltd. 
Vs SANDHYA 
MATHEW

PUNIT K 
BHALLA

CS (COMM)/2361/2022 M/S BIMAL 
PAPERS PVT 
LTD 
THROUGH 
AUTHORIZE 
REPRESENTA
TIVE SH. 
MOHIT JAIN 
Vs M/S. JAYCO 
SALES

VIKAS 
SAREEN

Misc DJ/345/2024 PRAVIN 
PRATAP 
SHARMA Vs 
ICICI BANK 
LTD

CS (COMM)/51/2024 XPLANCK 
MARKETING 
PVT LTD Vs 
Dfb Natural 
Things Pvt Ltd

Sahil Ralli

CS (COMM)/126/2021 SHIV PAL 
VERMA Vs 
KARINA

ASHOK 
KUMAR 
SHARMA

CS (COMM)/453/2018 RAM AVTAR 
GUPTA Vs 
SUPER 
INDUSTRIES 
AND ANR.

ASHISH 
GOEL

CS (COMM)/181/2019 LATA RANI 
GUPTA Vs 
SUPER 
INDUSTRIES 
AND ORS.

ASHISH 
GOEL
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Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

11 Central

310 CS (COMM) 18-11-2020 28.05.2024

310 CS (COMM) 29-04-2024 28.05.2024

310 CS (COMM) 10-05-2024 28.05.2024

310 CS (COMM) 10-05-2024 28.05.2024

310 CS (COMM) 16-02-2024 28.05.2024

310 CS (COMM) 27-03-2023 29.05.2024

310 CS (COMM) 20-02-2024 29.05.2024

310 CS (COMM) 01-05-2024 29.05.2024

310 CS (COMM) 06-03-2024 29.05.2024

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

CS (COMM)/1720/2020 SUREKHA 
DESIGNS 
P.LTD Vs M/S 
SRI SAI 
SAREES

NEELAM 
KUMARI 
MALIK

OMP (I) (COMM.)/410/2024 IDFC FIRST 
BANK LTD Vs 
SHWETA 
GOYAL7876

MAYANK 
MAHAJA
N

OMP (I) (COMM.)/473/2024 HDFC BANK 
LTD. Vs 
KETAN 
SHARMA

ANISH 
BHOLA

OMP (I) (COMM.)/474/2024 HDFC BANK 
LTD. Vs 
SHEKHAR 
KALU 
TANWAR

ANISH 
BHOLA

CS (COMM)/256/2024 M/s Lmc 
Enterprises Pvt 
Ltd Vs Shri 
Sanjay Kumar

Mukesh 
Ranjan

CS (COMM)/532/2023 MR. RAMESH 
CHANDER 
BAGGA Vs M/S 
GREENLITE 
POLYMERS 
LLP

VIPIN 
KUMAR 
CHAUDH
ARY

CS (COMM)/269/2024 Sona Cereal 
Prducts Private 
Limited Vs 
Varsha

Nikhil 
Garg

CS (COMM)/535/2024 STATE BANK 
OF INDIA Vs 
M/S SHILPA 
DESIGNER 
SAREE 
THROUGH 
PROP. SH. 
UMESH 
CHOUDHARY

Rajiv 
kumar 
Thakur

CS (COMM)/337/2024 R K 
Manchanda Vs 
Mewar High 
Tech 
Engineering 
Limited

BHUPEND
ER 
SHARMA
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Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

11 Central

310 CS (COMM) 08-05-2024 29.05.2024

310 CS (COMM) 02-05-2024 29.05.2024

310 CS (COMM) 13-05-2024 29.05.2024

310 CS (COMM) 02-05-2024 29.05.2024

310 CS (COMM) 19-04-2024 30.05.2024

310 CS (COMM) 26-02-2024 30.05.2024

310 CS (COMM) 20-03-2024 30.05.2024

310 CS (COMM)

310 CS (COMM)

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

OMP (I) (COMM.)/459/2024 TATA 
MOTORS 
FINANCE LTD. 
Vs TEJ PAL 
CHOUDHARY

MAYANK 
MAHAJA
N

CS (COMM)/549/2024 ICICI BANK 
LTD. Vs 
SURINDER 
VERMA

SAGAR 
SHIVAM 
JAISWAL

CS (COMM)/591/2024 STATE BANK 
OF INDIA Vs 
MR. 
HARGYAN 
SINGH

BANKE 
BIHARI 
SHARMA

CS (COMM)/550/2024 ICICI BANK 
LTD. Vs 
SUNNY 
BHALLA

SAGAR 
SHIVAM 
JAISWAL

CS (COMM)/480/2024 BHARTI 
KUKREJA Vs 
MANOJ 
KUMAR 
LAMBA

Vikas 
Sharma

CS (COMM)/297/2024 Shiva 
Industries Vs 
M/s Soniya 
Enterprises

ANIL 
KUMAR

CS (COMM)/391/2024 State Bank Of 
India Vs 
Yatinder Singh

Nirmal 
Kumar
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Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

11 Central

310 CS (COMM) 02-05-2024 30.05.2024

12 Central 401 OMP (I) COMM 420/2024 01.05.2024 9873347330 06.05.2024

401 CS COMM 556/2024 03.05.2024 9718621607 10.05.2024

401 OMP (I) COMM 340/2024 22.04.2024 9811452022 10.05.2024

401 OMP (I) COMM 388/2024 27.04.2024 9873347330 10.05.2024

401 OMP (I) COMM 372/2024 26.04.2024 9811452022 13.05.2024

13 Central NIL

14 West NIL

15 West CS(COMM) 87/2024 16.04.2024 923142242 14.05.2024

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

CS (COMM)/551/2024 CANARA 
BANK Vs 
AMEETA JAIN

Harpreet 
Singh

SH. RAVINDER BEDI, DISTRICT 
JUDGE, COMMERCIAL COURT

TATA 
MOTORS 
FINANCE LTD. 
V/S PRADEEP 
JAGBIR 
SINGH

MAYANK 
MAHAJA
N

MAYANK_
MAHAJAN
05@GMAI
L.COM

STATE BANK 
OF INDIA V/S 
BRIJ MOHAN

BIPLAB 
KR. 
MUKHER
JEE

ADVOCAT
EBKMASS
OCIATES@
GMAIL.CO
M

TATA CAPITAL 
LTD. V/S 
BASANT 
BALLABH 
JOSHI & ANR.

ANISH 
BHOLA

ANISH_B
HOLA17@
YAHOO.CO
M

KOTAK 
MAHINDRA 
BANK LTD. 
V/S KISAN 
TILE 
COMPANY

MAYANK 
MAHAJA
N

MAYANK_
MAHAJAN
05@GMAI
L.COM

HDFC BANK 
LTD. V/S 
PREM 
MALHOTRA

ANISH 
BHOLA

ANISH_B
HOLA17@
YAHOO.CO
M

SH. M.K NAGPAL, DISTRICT 
JUDGE, COMMERCIAL COURT

SH. ASHUTOSH KUMAR, DISTRICT 
JUDGE (COMMERCIAL COURT)

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

209
Extn Block

ORIX 
LEASING 
FIN SERVICE 
VS. OVE97 
COMMUNIC
ATION LTD

ABID 
AHMED

abidahmad
advocate@
gmail.com

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

15 West

364/2024 24.04.2024 1912480272 13.05.2024

16 West RECOVERY 18-07-2023 93156701 14-04-2024

RECOVERY 25-08-2023 29-04-2024

RECOVERY 20-05-2023 944446565 30-04-2024

RECOVERY 14-12-2023 9811159947 29-02-2024

RECOVERY 18-01-2023 9891125411 13-05-2024

RECOVERY 12-03-2024 9560985186 13-05-2024

17 West NIL

18 West NIL

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

SHAAH 
JINDAL VS. 
ELESTOC 
FIELD CO.

ANURAG 
SINGH

info@electr
icfield.in

SH. DIG VIJAY SINGH, DISTRICT 
JUDGE (COMMERCIAL COURT)-03

203
Extn Block

CS (COMM) 
535/2023

LANGRO 
INDIA PVT. 
LTD. V/s 
UNIQUE 
CHEMICALS

RAHUL 
SHARMA

LEGALCO
MFORT@R
EDIFMAIL
.COM

CS (COMM) 
609/2023

ARIHANT 
ENTERPRISES 
V/s GIRI 
HARDWARE

SUSHIL 
SHARMA

NOT 
MENTIONE
D

NOT 
MENTION
ED

CS (COMM) 
406/2023

M/s GARG 
ROADLINES 
V/s M/s JSSR 
TRANSPORT 

SAMEER 
SIDHAR

NOT 
MENTION
ED

CS (COMM) 
910/2023

DIGITAL 
PATANG V/s 
MENDY 
ELECTRONICS 

HARISH 
GAUR

NOT 
MENTION
ED

CS (COMM) 
74/2023

THE FEDERAL 
BANK V/s 
SUNIL VERMA

BRIJESH 
KUMAR 
TAMBER

OFFICEOF
BRIJESHK
TAMBER@
GMAIL.CO
M

CS (COMM) 
233/2024

SUPER INDIA 
PAPER PVT. 
LTD. V/s 
BHUVESH 
GARG

KIRAN 
KUKREJA

SUNEJAA
NDCOMPA
NY@GMAI
L.COM

SH. SANJAY JINDAL, DISTRICT 
JUDGE (COMMERCIAL COURT)

SH. AJAY GUPTA, DISTRICT JUDGE 
(COMMERCIAL COURT)



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

19 West NIL

20 NEW DELHI NIL

21 NEW DELHI 25 31.01.2024 9718909886 09.05.2024

18.03.2024 9810343732 21.05.2024

22.03.2024 9999132159 21.05.2024

27.03.2024 9811740125 24.05.2024

06.02.2024 9910599996 24.05.2024

08.04.2024 9811428913 24.05.2024

29.02.2024 9311824970 24.05.2024

SH. NARESH KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)

SH. ANURAG SAIN, DISTRICT 
JUDGE (COMMERCIAL COURT)-01

SH. VIDYA PRAKASH, DISTRICT 
JUDGE (COMMERCIAL COURT)

COMMERCIAL 
SUIT

CS/COMM- 
90/2024

CANARA 
BANK  VS.  
ANAND 
PRAKASH

SH. 
ASHISH 
MISHRA

COMMERCIAL 
SUIT

CS COMM – 
66 / 2024

SBI  VS.  
MOHD. SAKIL

S. K. 
SINGH

COMMERCIAL 
SUIT

CS COMM – 
281 / 2024

SBI  VS.  
SANGITA 
SINGH

SH. 
SUBRAT 
TRIPATHI

COMMERCIAL 
SUIT

OMP (I) 
COMM – 
120 / 2024

KOTAK 
MAHINDRA 
PRIME LTD.  
VS.  VINOD 
KUMAR 
YADAV

MR. 
GAMBHIR 
SINGH

COMMERCIAL 
SUIT

CS COMM – 
113 / 2024

M/S 
CUSHAMAN 
AND 
WAKEFIELD
 INDIA PVT 
LTD Vs 
AHIR 
ENTERPRISES

SH. 
DHRUV 
BHAGAT

COMMERCIAL 
SUIT

OMP/COM
M – 75 / 
2024

Indiabulls 
Enterprsies Ltd 
Formerly As 
Soril Infra 
Resoruces Ltd 
Vs 
Sivagami 
Ramesh Prop 
Of 
Ms Siva 
Traders

SH. 
ANKIT 
BANATI

COMMERCIAL 
SUIT

CS COMM – 
191 / 2024

PNB  VS.  
SUNITA 
KUMARI

SH. 
INDIRA 
NARAIN



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

21 NEW DELHI 25

22.03.2024 9354940943 24.05.2024

22 NEW DELHI 24 suit for recovery 26-04-2024 9536652588

suit for recovery 04-03-2024 13-05-2024

17-05-2023 9810023745 13-05-2024

suit for recovery 17-05-2023 9810028877 21-05-2024

23 SOUTH NIL

24 SOUTH Commercial 05.01.2024 9873064721 01.05.2024

Commercial 22.02.2024 9868503817 01.05.2024

Commercial 19.04.2024 9654871449 04.05.2024

SH. VIDYA PRAKASH, DISTRICT 
JUDGE (COMMERCIAL COURT)

COMMERCIAL 
SUIT

CS COMM – 
279 / 2024

PRAYAG 
POLITECH 
LTD.  VS.  
SHELL 
COLOURS

SH. 
ASHISH 
DUTTA

SH. VINEETA GOYAL, DISTRICT 
JUDGE (COMMERCIAL COURT)-03 

CS (COMM) 
374/2024

BANK OF 
BARODA VS 
KRISHAN 
KUMAR ARYA 
AND ANR.

GEETANJ
ALI

02-05-
2024

CS(COMM) 
225/2024

RITCO 
TRAVELS VS 
RHITI SPORTS

SUSHALI
NI SETHI

NOT 
AVAILABLE

Petition u/s 9 of 
Arbitration & 
Conciliation Act

OMP (I) 
(COMM.)/3
4/2023

M/S CLIX 
CAPITAL 
SERVICES PVT 
LTD VS M/S 
SAFE SUPER 
SPECIALITY 
HOSPITALS

PUNEET 
RAI

C.S. 
(Comm.)/43
6/2024

ULFEX 
LIMITED VS 
M/S NAVEEN 
FOOD AND 
BEVERAGES 
AND ORS.

Rajeev 
Agarwal

MS. SAVITA RAO, DISTRICT 
JUDGE(COMMERCIAL COURT)

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

CS(COMM) 
15/2024

Inspired 
Hospitality 
Private Ltd Vs 
A P Cork 
Industries

RAGHU 
TANDON

RAGHU@
KBTLEGAL
.COM

6, New 
Court 
Block-I

CS 
(COMM)/11
5/2024

Sanjay Dawra 
Vs R B Singh

DINESH 
KUMAR 
CHAWLA

DINESHK
CHAWLA
@YAHOO.
CO.IN

6, New 
Court 
Block-I

CS(COMM) 
220/2024

Habibs 
Cosmetics Pvt 
Ltd Ar Aman 
Habib Vs 
Habibs Hair 
Beauty Prop 
Anamika 
Sarkar

SIMRANJ
ET SINGH

SIMRAN.L
EGAL@GM
AIL.COM



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

24 SOUTH

Commercial 13.05.2024 9810319193 17.05.2024

Commercial 20.12.2023 9717408155 21.05.2024

25 SH. SANDEEP YADAV South NIL

26 South Commercial 01-05-2024 9871417355, 06.05.2024

Commercial 22-04-2024 9958726491 07.05.2024

Commercial 22-04-2024 9990969164 13.05.2024

Commercial 09-05-2024 9958726491 13.05.2024

Commercial 22-04-2024 9818823289 15.05.2024

Commercial 07-05-2024 7678609954 15.052024

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

Execution 
(Comm.)/46
/2024

M/s Mini 
Pocket Opc Pvt 
Ltd Vs M/s 
Swikriti Travels

VASUNDH
ARA 
NAGRATH

VASUNDH
ARA.4129
@GMAIL.C
OM

6, New 
Court 
Block-I

CS(COMM) 
670/2023

R S Advertising 
Vs Unit 83 
Advertising Inc

K.G.SHAR
MA

NOT 
PROVIDE
D

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP(I)
(COMM)741
/2024

TATA 
PROJECTS 
LTD. VS. 
POWER GRID 
CORPORATIO
N

MAYANK 
BUGHANI

contact@sh
eldonlawfir
m.com

29, New 
Court 
Block-II

OMP(I)
(COMM)715
/2024

TOYOTA 
FINANCIAL 
SERVICES 
INDIA PVT. 
LTD. VS. 
DODIYA ANIL 
K.

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

CS(COMM)1
99/2024

AMAN 
TRAVELS VS. 
PUNISH 
NANDA

Vikrant 
Hudda

hoodamuke
shadv@gm
ail.com

29, New 
Court 
Block-II

OMP(I)
(COMM)762
/2024

KOTAK 
MAHINDRA 
BANK VS. 
DESHRAJ

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

CS(COMM)2
01/2024

Manash 
Lifestyle 
Private Limited 
Vs 4her 
Collection

NAGESH
WAR 
KUMHAR(
P),

info@deya
ndkumhar.
com

29, New 
Court 
Block-II

CS 
(COMM)/22
5/2024

Crystalpeak 
Enterprises Pvt 
Ltd Vs Ritika 
Tiwari

Deepak 
Kumar (P),

counsel.dee
pak@gmail
.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

26 South

Commercial 23-04-2024 9910411577 16.05.2024

Commercial 10-05-2024 989908618 16.05.2024

Commercial 26-04-2024 9643680913 17.05.2024

Commercial 15-05-2024 9958726491 20.05.2024

Commercial 27-05-2022 9650682928 22.05.2024

Commercial 08-05-2024 8448119498 22.05.2024

Commercial 18-05-2024 9711424345 22.05.2024

Commercial 17-05-2024 9643680913 24.05.2024

Commercial 17-05-2024 9910092464 24.05.2024

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

CS 
(COMM)/20
4/2024

GOLD PLUS 
GLASS VS. 
AKANKSHA

Naveen 
Chauhan

adv.chahar
@gmail.co
m

29, New 
Court 
Block-II

CS 
(COMM)/23
7/2024

State Bank Of 
India Vs 
Santosh 
Kumari

SHALINI 
UPADHYA
Y(P),

shaliniupad
hyay.advoc
ate@gmail.
com

29, New 
Court 
Block-II

CS 
(COMM)/21
0/2024

SBI VS. 
JOGINDER

RANI  
BHARDW
AJ(P),

rbhardwaja
ssociate@g
mail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/77
9/2024

Kotak 
Mahindra 
Prime Ltd Vs 
Rajesh B

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

CS 
(COMM)/32
7/2022

NIKE 
INNOVATE CV 
VS. LARI 
SHOES

SHRAVAN 
KUMAR 
BANSAL

unitedmark
@unitedan
dunited.co
m

29, New 
Court 
Block-II

CS 
(COMM)/22
6/2024

Casa 2 Stays 
Pvt Ltd Vs 
Bineet Tripathi

KUSHAL 
BHATTAC
HARJEE(P
),

malik.haris
h01@gmail
.com

29, New 
Court 
Block-II

CS 
(COMM)/25
2/2024

RDSS Fab Pvt 
Ltd Vs Public 
Clothing Pvt 
Ltd

Shreyek 
Gupta(P),

shreyek@h
orizonassoc
ites.in

29, New 
Court 
Block-II

CS 
(COMM)/24
8/2024

State Bank Of 
India Vs 
Mohan Singh

RANI  
BHARDW
AJ(P),

rbhardwaja
ssociate@g
mail.com

29, New 
Court 
Block-II

CS 
(COMM)/24
9/2024

Raj Kumar 
Dhingra Vs Ms 
Super Kitchen 
And Bar Pvt 
Ltd

ANSHUL 
KULSHRE
STHA(P),

smsmayan
k@yahoo.c
om



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

26 South

Commercial 02-02-2024 9811142718 27.05.2024

Commercial 20-05-2024 9999132159 28.05.2024

Commercial 20-05-2024 9999050853 28.05.2024

Commercial 14-05-2024 9818823289 28.05.2024

Commercial 21-05-2024 9958726491 29.05.2024

Commercial 21-05-2024 9958726491 29.05.2024

Commercial 21-05-2024 9958726491 29.05.2024

Commercial 21-05-2024 9958726491 29.05.2024

Commercial 21-05-2024 9958726491 29.05.2024

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/32
5/2024

SIMPLE PAY 
FINANCE PVT. 
LTD. VS. 
ABHIJEET 
DHAR

YATIKA 
CHOUDH
ARY

NOT 
AVAILABL
E

29, New 
Court 
Block-II

CS 
(COMM)/25
4/2024

State Bank Of 
India Vs 
Sandeep

A.K.  
ROUT (P),

akroutadvo
cate@gmail
.com

29, New 
Court 
Block-II

CS 
(COMM)/25
6/2024

Canara Bank Vs 
Rekha Kant

NILENDU  
VATSYAY
AN(P),

nilenduvats
yayan@gm
ail.com

29, New 
Court 
Block-II

CS 
(COMM)/23
9/2024

Manash 
Lifestyle 
Private Limited 
Vs 4her 
Collection

NAGESH
WAR 
KUMHAR(
P),

info@deya
ndkumhar.
com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/85
6/2024

Cnh Industrial 
Capital India 
Pvt Ltd Vs 
Gurpreet Singh

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/85
7/2024

Cnh Industrial 
Capital India 
Pvt Ltd Vs 
Gagandeep 
Singh Dhillon

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/85
8/2024

Cnh Industrial 
Capital India 
Pvt Ltd Vs 
Jaibir

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/85
9/2024

Cnh Industrial 
Capital India 
Pvt Ltd Vs 
Maichell Maish

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/86
0/2024

Cnh Industrial 
Capital India 
Pvt Ltd Vs 
Jagat Singh 
Earth Mover

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
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Name

Advocate 
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Advocate 
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Electronic 
Service of 
Process

26 South

Commercial 18-05-2024 9958726491 29.05.2024

Commercial 18-05-2024 9958726491 29.05.2024

27 South NIL

28 SH. LAL SINGH, DISTRICT JUDGE NIL

29 14 10/20/23 NEHA RAI N/A N/A 45415 4/2/24

5/16/24 N/A N/A 45429 4/3/24

30 SH. AJAY KUMAR JAIN NIL

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/80
3/2024

Toyota 
Financial 
Services India 
Ltd Vs 
Raydhan K 
Rathod

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/80
4/2024

Toyota 
Financial 
Services India 
Ltd Vs Rupal 
Vipulbhai 
Nakrani

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

SH. LOKESH KUMAR SHARMA, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

MS. NEELAM SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

CS/COMM/1002
/2023

M/S SHIN 
ASSOCIATES 
VS. M/S 
POPULAR 
SOIRIT

OMP/I/COMM/1
5/2024

CONSOLIDA
TED 
ENGINEERIN
G VS. HERO 
ELECTRIC

BHAVIKA 
KOHLI

SOUTH-
EAST



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
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Service of 
Process

31 MS. ANU GROVER BALIGA 21 Commercial Suit 02-05-2024 9.90E+009 --

Commercial Suit 03-05-2024 9.81E+009 --

Commercial Suit 04-05-2024 7417442181 --

Commercial Suit 07-05-2024 1.00E+010 --

Commercial Suit 09-05-2024 8076174381 --

Commercial Suit 14-05-2024 9968178255 --

Commercial Suit 14-05-2024 9773512133 --

Commercial Suit 16-05-2024 9811379676 --

Commercial Suit 16-05-2024 9599801185 --

SOUTH-
EAST

CS 
(COMM)/3
28/2024

PUNJAB 
NATIONAL 
BANK Vs Sh 
Om Prakash 
Baisoya

Arun 
Bhardwa
j(P),

arunbhard
waj1206@g
mail.com

OMP 
(COMM)/4
4/2024

Magic Info 
Solutions 
Private 
Limited Vs 
Manav 
Chawla

MAYANK 
GOEL(P),

mayankgoy
al2@yahoo.
com

CS 
(COMM)/3
36/2024

INDIAN 
OVERSEAS 
BANK Vs D S 
Jewellers 
and Ms 
Darshana 
Sharma

Harshit 
Gupta(P)
,

hgupta466
@gmail.co
m

CS 
(COMM)/3
41/2024

Rekha Goyal 
(PROPRIETO
R) Vs 
International 
Print- O -Pac 
Limited

Vikas 
Garg(P),

vikasgarga
dv2011@g
mail.com

CS 
(COMM)/3
49/2024

M/S TRUE 
NORTH 
TECHNOLOG
IES PVT LTD 
Vs Mr 
Moreshwar 
Namdeorao 
Bangade

RAJESH 
KUMAR(
P),

liticorpjuris
ts@gmail.c
om

CS 
(COMM)/3
59/2024

Triveni Cargo 
Express 
India Private 
Limited 
Through 
Pramod 
Kumar 
Mishra Vs 
M/S Sheel 
Biotech 
Limited

Rajesh 
kumar(P
),

vkburdhia
@gmail.co
m

OMP 
(COMM)/4
8/2024

BBR INDIA 
PVT LTD Vs 
ATS Housing 
Pvt Ltd

SHOBHI
T 
KULSHR
ESTHA(P
),

legal@shra
yanshsingh
.com; 
shobhit@le
galoids.co
m

CS 
(COMM)/3
70/2024

Smt Alpna 
Kumai Sadh 
Vs Vaibhav 
Mawandia 
and ors 
(Partners of 
M/S KVNM 
Trade)

Vikas 
Bhatia(P)
,

vksbht6@g
mail.com

CS 
(COMM)/3
71/2024

M/s World 
Class 
Gourmet 
Foods Pvt Ltd 
Vs M/s Seven 
Souls 
Hospitality 
Pvt Ltd

amarend
ra kumar 
dubey(P)
,

outsmartad
vocate@gm
ail.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
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Petitioner 
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Name

Advocate 
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Advocate 
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Process

31 MS. ANU GROVER BALIGA 21

17-05-2024 9.95E+009 --

Commercial Suit 20-05-2024 9871588474 --

Commercial Suit 20-05-2024 6397353571 --

Commercial Suit 27-05-2024 9811244209 --

Commercial Suit 29-05-2024 9.90E+009 --

Commercial Suit 24-05-2024 9971067110 --

Commercial Suit 29-05-2024 8.80E+009 --

32 SH. BHUPESH KUMAR NIL

33 MS NIRJA BHATIA 30 COMMERCIAL 471/22 20.05.2022 9.90E+009 18.05.2024

SOUTH-
EAST

EXECUTION 
COMM

EXECUTIO
N 
(COMM)/1
32/2024

M/s Pragati 
Enterprises 
Vs Regional 
Labour 
Institute 
Faridabad

Nidhi 
Parashar
(P),

nidhimoha
nparashar
@gmail.co
m

EXECUTIO
N 
(COMM)/1
34/2024

MR P N 
GUPTA Vs 
M/s Aria 
Buildcon 
Private 
Limited

D.ASHO
K  
RAJAGO
PALAN(P
),

rajagopalan
.ashok@gm
ail.com

CS 
(COMM)/3
88/2024

Y S Khan 
Steel Works 
Vs Esthetic 
Buildtech 
Private 
Limited and 
Anr

MOHD 
ASIF(P),

asifmack@
gmail.com

CS 
(COMM)/2
439/2024

Punjab 
National 
Bank Vs Shri 
Chanderkant 
Jhaband Ors

Vikram 
Gola(P),

vikramgola
@gmail.co
m

CS 
(COMM)/2
454/2024

State Bank Of 
India Vs Shri 
Bijender 
Singh

Suchita 
Dixit(P),

agnihotrisu
chita@gma
il.com

EXECUTIO
N 
(COMM)/1
39/2024

TUSKER 
TECHNOMA
TE PVT LTD 
Vs M/S 
PROMOTION
AL CLUB 
AND ORS

ISHITA 
SEHGAL(
P),

not 
mentioned

EXECUTIO
N 
(COMM)/1
41/2024

Intra Tech 
Computers 
Pvt Ltd Vs 
Mohit Kumar 
Gupta

Hemant 
Sharma(
P),

mittal612@
gmail.com

SOUTH-
EAST

SOUTH-
EAST

M/S Enlova 
Pvt Ltd Vs 
M/S Trim 
Line 
Computers

Sh 
Rajeev 
Nayan 

rajeevnaya
n1.adv@gm
ail.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

33 MS NIRJA BHATIA 30

COMMERCIAL 352/22 11.04.2022 9818811093 17.05.2024

COMMERCIAL 284/24 15.04.2024 9.87E+009 28.05.2024

COMMERCIAL 272/24 10.04.2024 1.00E+010 29.05.2024

COMMERCIAL 283/24 15.04.2024 9.81E+009 25.05.2024

COMMERCIAL 150/24 07.03.2024 9868112556 27.05.2024

COMMERCIAL 352/22 11.04.2022 9818811093 17.05.2024

COMMERCIAL 147/2024 02.03.2024 9.90E+009 29.05.2024

COMMERCIAL 295/2024 20.04.2024 9810675719 28.05.2024

35 NIL

SOUTH-
EAST

Mr. Titu 
Kumar@ 
Tottoo 
kumar M/S V 
B Computers 
VS Zia Unfra 
Engineering 
Pvt Ltd

Sh M K 
Sinha

mksinha@l
awyer.com

MVS 
Engineering 
Pvt Ltd Vs 
Yazadani 
Steel and 
Power Ltd 

Sh. 
Munish 
Chhoker 

munishchh
oker1980@
gmail.com

M/S Narula 
Paneer Store 
VS M/s Flaps 
Hospitality

Sh. Anil 
K. Gujral

vg.gujral@
gmail.com

Akshita IT 
Solutions Pvt 
Ltd VS JNS 
Systech Pvt 
Ltd

Ms. 
Namrata 
Malik 

namratama
lik@yahoo.
com

M/S Salora 
International 
Ltd Vs 
Kortek 
Electronics 
India Ltd.

Sh. Ajay 
Malviya 

ajaymalviya
law@yahoo
.com

Mr. Titu 
Kumar@ 
Tottoo 
kumar M/S V 
B Computers 
VS Zia Unfra 
Engineering 
Pvt Ltd

Sh M K 
Sinha

mksinha@l
awyer.com

Indian 
Overseas 
Bank Vs 
Ankit Khular 
& Ors

Sh. 
Ujjwal 
Kumar

ujjwallawfir
m@gmail.c
om

B K Traders 
Vs The New 
India 
Assurance Co 
Ltd 

Sh Manoj 
Kumar 

ADVOCAT
ESINDIA@
YAHOO.CO
.IN

SH. RAJ KUMAR TRIPATHI, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

36 EAST NIL

37 EAST 101 CS COMM 128/2024 19-04-2024 9810194135 04-05-2024

101 CS COMM 134/2024 23-04-2024 9810194135 04-05-2024

101 CS COMM 125/2024 18-04-2024 8800792205 06-05-2024

101 CS COMM 120/2024 10-04-2024 9312203957 06-05-2024

101 CS COMM 116/2024 09-04-2024 9213527046 08-05-2024

101 CS COMM 124/2024 16-04-2024 9910568669 09-05-2024

101 CS COMM 63/2024 19-02-2024 9711133630 15-05-2024

101 CS COMM 145/2024 06-05-2024 9444446565 17-05-2024

SH. ARVIND KUMAR, DISTRICT 
JUDGE, COMMERCIAL COURT-02

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, COMMERCIAL 
COURT-02

SUDHANSHU 
MAHESHWAR
I V/S TOP 
TUITIONS 
AND 
COPUTER 
CENTRE

RAJESH 
MAHIND
RU

r_mahindr
u@rediffm
ail.com

MEENU 
MAHESHWAR
I V/S DEEPAK 
MAHESHWAR
I

RAJESH 
MAHIND
RU

r_mahindr
u@rediffm
ail.com

PUNJAB 
NATIONAL 
BANK V/S 
SUSHMA DEVI

MOHIT 
RAJ

mohitrajad
vocate@gm
ail.com

AMIT KUMAR 
GOYAL V/S 
FIRST CRUSH 
CAFE PVT. 
LTD.

VIPIN 
DILAWAR
I

vipindilawa
ri83@gmai
l.com

PUNJAB & 
SIND BANK 
V/S BALRAJ 
SINGH BHATI

RAVINDE
R GAUR

advravinde
r38@gmail.
com

BANK OF 
BARODA V/S 
AMIT 
SUKHIJA

UMESH 
JOSHI

advumeshj
oshi@gmail
.com

M/S SONI 
THREAD V/S 
M/S DYNAMIC 
AURA LLP & 
ORS.

KAILASH 
CHAND

rohit.praka
shlegaradvi
ser@gmail.
com

LAVISH JAIN 
V/S M/S 
SKOOLDRESS.
IN PVT. LTD.

SAMEER 
SIDHAR

sameer.sid
har@metro
politanlegal
.in



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

37 EAST 

101 CS COMM 100/2024 19-03-2024 88002193698- 17-05-2024

101 CS COMM 99/2024 16-03-2024 7428611468 20-05-2024

101 CS COMM 133/2024 23-04-2024 7838389845 21-05-2024

101 CS COMM 136/2024 27-04-2024 9891026402 22-05-2024

101 CS COMM 126/2024 18-04-2024 9899604908 24-05-2024

101 CS COMM 427/2023 06-11-2023 7503232925 30-05-2024

38 CS(COMM) 22/2024 14.02.2024 9315520612 29.05.2024

39 NIL

40 9958760086 07.05.2024

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, COMMERCIAL 
COURT-02

M/S ECOTEK 
INFRAIN PVT. 
LTD. V/S M/S 
PULSE SOLAR 
SYSTEM PVT. 
LTD.

RAMAND
EEP 
SINGH

BANK OF 
BARODA V/S 
SAROJ 
SINGHAL

SUDHA 
SHUKLA 

advsudhas
hukla@gm
ail.com

PNB V/S M/S 
SAFEX INC.

SUNAV 
RASTOGI

sunavrustgi
@gmail.co
m

TATA SPIRTZ 
FOODS & 
BEVERAGE 
V/S NEW 
GROWTH 
WINE & 
SPIRITS PVT. 
LTD.

PRANAV 
KANTI

pranavlegal
@gmail.co
m

CRAFTECH 
INFRA 
PROJECTS 
LLP V/S THE 
STUDIO XP 
MANAGEMEN
T 
CONSULTANT
S PVT. LTD.

AYUSHI 
AGARWA
L

ayushi.agar
wal.9871@
gmail.com

PARSVNATH 
DEVELOPERS 
LTD. V/S 
MINISO 
LIFESTYLE 
PVT. LTD.

MANORA
NJAN 
SHARMA

samansari
@knm.in

SH. SANJEEV KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL)-
01

NORTH-
EAST

201, New 
Building 
KKD

Nanak Chand 
Vs Sanjeev 
Kumar

MUNISH 
KUMAR

munishmb
d@gmail.co
m

SH. BRIJESH KUMAR GARG, 
DISTRICT JUDGE, COMMERCIAL 
COURT

Shahdara

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

ROOM 
NO 208

COMMERCIAL 
CIVIL

Cs comm 
128/2024

 17-02-2024 Werben India 
Vs Mahagun 
(india)

 Abhay 
PANDEY

advocateab
haypandey
@gmail.co
m.



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

40

9958760086 07.05.2024

12/08/2023 8851065938 09.05.2024

29.04.2024 9717616702 09.05.2024

05.04.2024 9868300000 10.05.2024

01.04.2024 9990065660 18.05.2024

03.05.2024 9350221670 20.05.2024

18.05.2024 9650677902 27.05.2024

13.05.2024 9871980045 27.05.2024

22.05.2024 8800792205 31.05.2024

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

Shahdara

ROOM 
NO 208

COMMERCIAL 
CIVIL

Cs comm 
129/2024

 17-02-2024 Werben India 
Vs Logix 
Heights

 Abhay 
PANDEY

advocateab
haypandey
@gmail.co
m.

ROOM 
NO 208

COMMERCIAL 
CIVIL

Cs comm 
616/2023

Sumit Kumar 
Vs 
MEGAICONS 
WEBNIOS(OP
C) PVT. LTD

 Sarita 
Gupta

guptalegalc
onsultion13
@gmail.co
m

ROOM 
NO 208

COMMERCIAL 
CIVIL

Cs comm 
259/2024

Bank Of Baroda 
Vs Jatin 
Goswami

Geetanjali 
Sharma

shivam6feb
@gmail.co
m

ROOM 
NO 208

COMMERCIAL 
CIVIL

Cs comm 
221/2024

Ravi Aggarwal 
Prop Of Ms Fab 
India Vs Sanjay 
Khera

Bharat 
Prakash

bharatgupt
arkca@gma
il.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

Cs comm  
11/2024

State Bank Of 
India Vs Randir 
Chaudhary

 Gopal 
Chand 
Sharma

rmdislribut
ors84@gm
ail.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

Cs comm 
265/2024

Rahmatullah 
Vs Mayasheel 
Retail India 
Limited

MOHAMM
AD 
DANISH

consltdaani
sh@gmail.c
om

ROOM 
NO 208

COMMERCIAL 
CIVIL

Cs comm 
299/2024

M/s Lion Jeans 
Vs Arvind 
Kumar And 
Sons

Sidhant 
Dhingra

sidhantdhi
ngra@advc
elsidhantdh
ingra.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

Cs comm 
278/2024

Punjab 
National Bank 
Vs Rihan 
Sanitations 
Through 
Proprietor Shri 
Liyakat

Sanjay 
Kumar

sanjayk190
8@gmail.c
om

ROOM 
NO 208

COMMERCIAL 
CIVIL

Cs comm 
302/2024

Punjab 
National Bank 
Vs Rakesh Jain

Mohit moheetraja
dvocate@g
mail.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

41 SH. SURENDER S. RATHI NIL

42 NIL

43 North-West NIL

Shahdara

Sh. Pawan Kumar Matto DJ (COMM-
04)

MS. PREETI AGARWAL GUPTA, 
DISTRICT JUDGE, (COMMERCIAL 
COURT)



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

44 SH.VINOD YADAV North-West NIL

45 North NIL

46 NIL

47 NIL

48 NIL

49 NIL

Total 157

SH. GORAKH NATH PANDEY, 
DISTRICT JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, DISTRICT 
JUDGE (COMMERCIAL) 

SOUTH 
WEST

MS. SAVITA RAO, DISTRICT 
JDUGE, COMMERCIAL COURT-
02/SH. VIKAS DHULL, DISTRICT 
JUDGE, COMMERCIAL COURT.

SH. RAKESH SYAL, DISTRICT 
JUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT 
JUDGE, COMMERCIAL COURT-03

SH. RAKESH PANDIT, DISTRICT 
JUDGE, COMMERCIAL COURT-03

SOUTH 
WEST
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